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Joint committee report submitted to the Hon’ble National
Green Tribunal (SZ), Chennai

1. CASE DETAILS

The Hon’ble National Green Tribunal, Southern Zone,
Chennai on its Suo Motu motion have registered an Original
Application No.170 of 2021 (SZ), in its order dated 10.08.2021
under the caption “Kanchi hillock’s face destruction by
mining mafia” on the basis of the newspaper report published
in The Times of India Newspaper, Chennai, Edition dated
18.07.2021.

1.1 ORDERS OF THE HON’BLE TRIBUNAL
The Hon’ble National Green Tribunal (SZ) in its order
dated 10.08.2021 has appointed Department of Geology and
Mining as a Nodal Agency and also directed to appoint a Joint

Committee comprising of

(1) The District Collector, Kancheepuram District,
or a Senior Officer not below the rank of
Assistant Collector/Sub-Divisional Magistrate
as debuted by him.

(ii) A Senior Officer / Scientist from the State Level
Environment Impact Assessment Authority,
Tamil Nadu (TNSEIAA).

(iii) A Senior Officer from the Tamil Nadu State
Pollution Control Board (TNPCB) as deputed by
its Chairman.

(iv) The Assistant Director of Geology and Mining,

Kancheepuram.




Further, the Committee is also directed to ascertain the

following facts.

vii)

How many quarries are functioning in that area
Whether all the quarries are having necessary
environmental clearance and other permission.
Whether they are complying with all the conditions
imposed in the environmental clearance as well as
the consent granted by the Tamil Nadu Pollution
Control Board (TNPCB), in order to check the
possible pollution that is likely to be caused on
account of their operation.

Whether any excessive/unscientific mining has
done by them, so s to cause damage to the
topography and terrain from where this stone
quarrying work is being done,

If there is any excess mining done by them, then,
what is the quantity of excess mining and assess
the value of the same and imposed environmental
compensation apart from collecting the royalty and
penalty as provided under the respective rules.

If there is any damage caused to the environment,
due to excess mining/unscientific mining or
quarrying that is being undertaken by them, then,
suggest the methodology for restoring the damage
caused to the environment and fixing the liability of
the persons, who were responsible for the same.

If there is any violation of conditions imposed , then
assess the environmental compensation for the

violation of the conditions as directed by the




Principal Bench Nation Green Tribunal in similar
mattes on the basis of the guidelines given by the
Central Pollution Control Board (CPCB) in this
regard.

viii) If there is any deficiency committed by the Pollution
Control Mechanism, then the committee is directed
to provide the methodology by which the same can
be improved, so as to avoid possible pollution being
caused on account of the quarrying operation that is
being undertaken by the persons.

The Committee is directed to submit the report in this
regard to this tribunal on or before 22.09.2021, by e-filing in
the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF along with necessary hard copies to be

produced as per rules.

1.2. COMPOSITION OF THE COMMITTEE

a) In compliance to the Hon’ble National Green
Tribunal [South Zone| order, the District Collector has
nominated Tmt.P.Rajalakshmi, the Revenue Divisional Officer,
Kancheepuram vide Rc.280/Q3/2021 dated 23.08.2021 as a
member of Joint Committee for conducting inspection and

submit detailed report of the subject quarry. (Annexure — 1)

b) The State Level Environment Impact Assessment
Authority vide letter No.SEIAA-TN/NGT/O.A.No.170 of
2021/2021-2 dated 11.10.2021 had deputed Thiur. P. Murali
Assistant Engineer, SEIAA Tamil Nadu, Chennai as a member

of the Joint Committee. (Annexure — 2)




c) The Member Secretary, Tamil Nadu Pollution Control
Board vide letter No.TNPSC/LAW/LA-TII/NGT/017410/2021
dated 06.09.2021 has nominated Er.P.Ravichandran,M.E.,
District Environmental Engineer, Kanchipuram District as a

member of the Joint committee. (Annexure - 3 )

d) Accordingly, the nominated members of the joint

Committed is given as under.

1. Tmt.P.Rajalakshmi,
Revenue Divisional Officer, - Member
Madurantakam..

2. Er.P.Ravichandran, :
District Environmental Engineer - Member
Tamil Nadu Pollution Control Board
- Kanchipuram District.

b

3. P. Murali E Mémber
Assistant Engineer,
SEIAA Tamil Nadu, Chennai.

4. Thiru.D.Gnanavel, - Member
Assistant Director,(i/c)
Geology and Mining,
Kancheepuram.

1.3 OBSERVATION OF THE JOINT COMMITTEE

1)) The Joint Committee had inspected the villages
published in the news paper Times of India dt.13.07.2021
viz., Nerkundram, Edimichi, Kunnavakkam, Mambuthur and
Paleswaram villages of Uthiramerur Taluk on 18.309:2021.
During the time of inspection, the Assistant Director and
Assistant Geologist, Special Revenue Inspector, Department
of Geology and Mining, Kancheepuram, The District

Environmental Engineer, Pollution Control Board, Oragadam,




Kancheepuram  District, Assistant Engineer, State
Environment Impact Assessment Authority, Chennali,
Revenue Divisional Officer, Kancheepuram, and the
concerned Village Administrative Officer were also present

and assisted at the time of inspection.

i) In Nerkundram village of Uthiramerur Taluk
Kancheepuram District, it is observed that there are no
existing quarry and stone crushing units.

iiiy In Edaimichai village of Uthiramerur Taluk
Kancheepuram District, one Thiru.R.Giridharan
S/o.Rajendiran has applied for quarrying of Rough Stone and
Gravel over an extent of 2.77.0 Hect in SF.No.367/1, 367/2,
368/1G, 368/1H, 368/11, 376/1, 376/2, 376/3, 376/4
376/5. In this connection the Mining plan submitted by the
applicant has been approved by the Assistant Director
Geology and Mining vide Rc.No.47/Q3/2020
dated.20.11.2020 (Annexure-4). Now, the applicant has
applied for Environmental Clearance before the State level
Environment Impact Assessment Authority. Therefore, it is
observed that there are no existing quarry and stone crushing

units in Edaimichai village.

iv) In Kunnavakkam village, Uthiramerur Taluk, there
are 2 Rough stone and Earth quarry leases had been granted
in Government land SF.No.122 (Part) Quarry No.2 (Lease:-1)
and 3 (Lease:-2 ) of Kunnavakkam village in Uthiramerur
Taluk and the same have been expired during the year 2002

and 2015 respectively. Therefore, it is observed that there are




no existing quarry and stone crushing units in Kunnavakkam
village.

Lease:-1. A rough stone quarry lease had been
granted to Thiru.S.Rajagopal Reddiyar S/0.S.Rama
Reddiyar, Karikili village, Nelvoy Post, Madurantakam
Taluk over an extent of 5.00.0 Hectares in Government
Poramboke land in SF.No.122 (Part) Quarry No.2 of
Kunnavakkam village, Uthiramerur Taluk for a period of
five years period from 19.06.1997 to 18.06.2002, vide
District  Collector Proceeding RC.No.786/97/Q3,
dt.19.06.1997. (Annexure-5). The lease has been
expired on 18.06.2002. Presently, the quarry pit has
abandoned and it has been partially filled with rain
water.

Lease:-2. A rough stone quarry lease had been
granted to Thiru.D.Siva S/o.Devaraja  Reddiyar,
Thottanaval village, Uthiramerur Taluk over an extent of
5.00.0 Hectares in Government Poramboke land in
SF.No.122 (Part) Quarry No.3 of Kunnavakkam village,
Uthiramerur Taluk for a period of Ten years period from
22.08.2005 to 21.08.2015, vide District Collector
Proceeding RC.No.1264/2005/0Q1, dt.18.08.2005.
(Annexure-6). The same lease has been expired on
21.08.2015. Presently, the quarry pit has abandoned
and it has been partially filled with rain water.

v) A Rough stone quarry lease had been granted to
Thiru.D.Srinivasan S/o.Devarajalu Reddiyar, Thotta Naval
Village, Kunnavakkam Post, Uthiramerur Taluk over an

extent of 5.00.0 Hectares in Government Poramboke land in




SF.No.164 (Part) of Paleswaram village, Uthiramerur Taluk for
a period from 02.02.1996 to 31.03.2000 (Annexure-:*s). The
same lease has been expired on 31.03.2000 and the lease has
extended for the period from 1.4.2000 to 1.2.2001 vide
District Collector, Kancheepuram Proceedings Rc.2027/95-Q3
dated 10.06.2000. (Annexure-%.). Presently, the quarry pit
has abandoned and it has been partially filled with rain water.

Further, one Thiru.R.Giridharan S/o.Rajendiran has
applied for quarrying of Rough Stone and Gravel over an
extent of 1.42.00 Hect. in SF.Nos.166/1, 166/2, 166/3 in
patta land in Paleswaram village of Uthiramerur Taluk
Kancheepuram District on 16.06.2020. In this connection,
vide this office letter Rc.No.134/Q3/2020 dated 30.06.2020
had been requested the Revenue Divisional Ofﬁcef,
Kancheepuram to furnished the land availability report.
Accordingly, Revenue Divisional Officer, Kancheepuram
submitted report vide Rc.No.4248/2020/91, dated.
28.07.2021 (Annexure-9).

In view of the above, it is observed that there are no
existing quarry and stone crushing units in Paleswaram
village.

vi) In Mambuthur village of Uthiramerur Taluk
Kancheepuram District, one Thiru.K.Vasan S/o.
C.Kanniappan has applied for quarrying of Rough Stone and
Gravel in over an extent of 2.01.0 Hect of patta lands in
SF.No.121/1E2, 121/1F, 122/2A3, 122/2B1, 193/1A3B,
193/ 1A4, Mambudur  Village, Uthiramerur  Taluk.
Subsequently, the applicant has obtained Environment
Clearance vide Letter No. SEIAA-TN/F.No.8127/ EC.No.4515/




2020 dated 20.02.2021 and also the applicant has obtained
Consent (order No0.2105239047184 dt.23.07.2021) vide
Proc.No.F.2767/ SPR /RS/DEE/TNPCB/SPR/A-2021dLt.
23.07.2021. Subsequently, a lease has been granted to
Thiru.K.Vasan S/o0.C.Kanniappan for quarrying of Rough
Stone and Gravel in over an extent of 2.01.0 Hect of patta
lands in  SF.No.121/1E2, 121/1F, 122/2A3, 123 /2B1,
193/1A3B, 193/1A4, Mambudur village, Uthiramerur Taluk,
Kancheepuram District vide Deputy Director, Department of
Geology and Mining, Kancheepuram District Proceedings
Rc.No0.53/Q3/2020 dt.26.02.2021. The lease deed has been
executed on 26.02.2021 and the quarry to be éxpiry on
25.02.2031 and the proprietor of Thiru. K. Vasan has
obtained Consent to operate vide Proc.No.F.2767/SPR/
RS/DEE/TNPCB/SPR/W&A /2021 dated.23.07.2021, valid
upto 31.03.2025. Further, the lessee has not commenced
quarrying operation in the subject area. Apart from above,
there are no existing quarrying and stone crushing units in

Mambudhur village. (Annexure-10)
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PROCEEDING T0O THIE DISTRICT COLLECTOR, KANCHEEPURAM

PRESENT : Dr. M. Aarthi, I.LA.S.,

Re. No.280/03/2021, Dated. .08.2021

Sub: Kancheepuram District — Hon’ble National Green
Tribunal (Principal Bench), New Delhi order dated
10.08.2021 apainst O.A. No.170/ 2021 (S7) in the
matter of legality of the quarrying activitics in
Kancheepuram District — Committee Constituted -
Factual and action taken report to be furnished -
Official to be nominated — Regarding.

Rel: Orders of the National Green Tribunal, Southern
Zone, Chennai in O.A. No. 170/2021 (SZ)
dated.10.08.2021.

Kind attention is invited to the reference cited above.

The Hon’ble National Green Tribunal, Southern Zone vide the order
dated 10.08.2021 in O.A. No. 170/2021 (SZ) had directed a Joint Inspection
by a Committee comprising of following officials to ascertain the

genuineness of complaint raise by the petitioner.

(1) The District Collector, Kancheepuram District or a
Senior Officer not below the rank of Assistant Collector /
Sub Divisional Magistrate as deputed by him.

(2) A Senior Officer / Scientist from the State Level
Environment Impact Assessment Authority, Tamil Nadu
(TNSEIAA).

(3) A Senior Officer from the Tamil Nadu Pollution Control
Board (TNPCB) as deputed by its Chairman.

(4) The Assistant Director of Geology and Mining
Department, Kancheepuram.

The National Green Tribunal, Southern Zone, Chennai has instructed
the said Joint Committee to submit a factual as well as action taken réeport,

if there is any violation before the NGT on or before 22.09.2021 and furnish



a factual and action taken report in the matter by E-Mail at

ngt.filing@gmail.com.

In this connection, the officer mentioned below is nominated as a

member of Joint Committee, for inspection of subject quarry.

I?(l)' | Name of the Officer | Designation & Place of Working
" 1. | Tmt. P. Rajalakshmi ' Revenue Divisional Officer,
- ' Kancheepuram.

The Assistant Director, Geolozy and Mining, Kancheepuram is hereby
directed to provide necessary co-ordination / assistance for file inspection

as per the order of NGT.

L4

_old District Collector,
- Kancheepuram.
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Tmt. P. Rajalakshmi, e J
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Revenue Divisional Officer, Kancheepuraln.@}-

LA A
Copy to: v‘yi\/gk nd
1. The Director of Geology Mining, Guindy, Chennai - 32.
2. The Chairman,
State Environmental Impact Assessment Authority. Chennai.
3. District Environmental Engineer,
Tamil Nadu Pollution Control Board, Oragadam.
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TMT.P.RAJESWARI, I.F.§ STATE LEVEL ENVIRONMENT IMPACT
MEMBER SECRETARY ASSESSMENT AUTHORITY - TAMIL NADU
37 Floor, Panagal Maaliga;,
No.1, Jeenis Road, Saldapet,
Chennai - 600 015
- Phone No.044-24359973

e ————— e —

MMWA&OMMLL@L@&. 11.10.2021
To
The Director

Department of Geology and Mining,
Thiru.Vi.Xa, Industrial Estate

Guindy, Chennai - 600032 -
Sir,

Sub: SEJAA-TN - Court Case - Hon'ble NGT, SZ, Chennai in Original Applicatzen
‘ No.170 of 2021 order dated:

10.08.2021 - Site inspection - Pardal
modification - Communicated - R

egarding

Ref:  LHon'ble NGT, SZ, Chennai in 0.ANo.170 of 2021 order dated: 10.08.2021.

2. Rc.No.5325/MMl/2021, dated 28.08.2021from Director of G&M,
Chennai through mail on 09.09.2021

3. Lr.No.SEIAA-TN/NGT/0.A.No.170 0f2021/2021-1 dated: 20.09.2021

AXkk

It is informed that, Dr.S.Rajendiran, Assistant Envi

ronmental Engineer, SEIAA-TN
nominated on behalf of SEIAA-TN, due to

N s

administrative reason, a parti
in the earlier order issued vide reference 3¢ cited, st

Engineer, SEIAA-TN is nominated on beh

al moditication made
ating that Thirh.P Murali, Assistant
alf of SEIAA-TN to inspect the site

and {ile a joint
committee report to Tribunal within stipulated time,

MEMBER SECRETARY
SEIAA-TN
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TAMIL NADU POLLUTION CONTROL BOARD

From To

Thiru.A.V.Venkatachalam.,|.F.S The Commissioner,

Chairman, Department of Geology and Mining,
Tamil Nadu Pollution Control Board, Alandur Road, Guindy Industrial
76, Mount Salai, Guindy, Estate, Guindy,

Chennai - 600 032. Chennai-600 032.

Letter No. TNPCB /LAW/LA-II/INGT/017410/2021 dated:06.09.2021.

Sir,

Sub:-TNPCB — Law — NGT 0.A.No.170 of 2021 Suo Motu based on theNews Item in
the The Times of india Newspaper dated 13.07.2021,“Kanchi hillocks face
destruction by mining mafia” - NGT order dt.10.08.2021 - Reg..

Ref:-1. Copy of the Hon’ble NGT order dated10.8.2021 passed in O.A.No.170 of
2021.

dkkkk

I am to invite kind attention to the reference cited above, where in the Hon’ble
NGT (SZ) has passed order inter alia that

“Para 7: In order to ascertain the genuineness of the allegations made
and also the violations, if any, committed by the quarry owners, we feel it
appropriate to appoint a Joint Committee comprising of (1) The District
Collector, Kancheepuram District or a Senior Officer not below the rank of
Assistant Collector or Sub Divisional Magistrate as deputed by him, (2) a
Senior Officer/Scientist from State Level Environment Impact Assessment
Authority, Tamil Nadu (TNSEIAA), (3) a Senior Officer from Tamil Nadu
Pollution Control Board ( TNPCB) as deputed by its Chairman, (4) The Assistant
Director of Geology and Mining Department, Kancheepuram District to inspect
the area in question and submit a factual as well as action taken report, if there
is any violation found.,

Para 9:The Mining and Geology Department will be the nodal agency for
co-ordination and also for providing necessary logistics for this purpose.

In this régard, it is informed that the District Environment Engineer, TNPCB,
Sriperumbudur is nominated as Member of the Joint Committee on behalf of the



This is for kind information.

Er.P.Ravichandran M.E

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Plot No.CP-5B,SIPCOT Industrial,
Growth Centre,Vandalur,
Wallajahbad Road, Oragadam
Sriperumpudur Taluk,

Kanchipuram District-602105

Mobile No:8056042173

Email id:tnpcboragadam@gmail.com

Ja@mﬁw )

€58,

Copy to: The District Environmental Engineer, TNPCB, Srip'erumpudur for necessary
compliance and furnish compliance report of the Board to this office.

Q. Fex File Cgé’j/'



From To

R. Perumal Raja, M.Sc., Thiru. R.Giridharan,
Assistant Director, S/o. Rajendran,

Geology and Mining, No.12/113, 1* Main Road,
Kancheepuram. Moogambigai Nagar,

Sikkarayapuram Extn.,

Gerugambakkam,

Chennai - 600 128.
Rc. N0.47/Q3/2020, dated:) .11.2020

Sir,

Sub: Mines and Minerals - Kancheepuram District - Minor
Mineral - Rough Stone & Gravel Quarry in Patta lands -
S.F.Nos. 367/1, 367/2, 368/1G, 368/1H, 368/11, 376/1,
376/2, 376/3, 376/4, 376/5 - Over an Extent of 2.77.00
Hectares in Edamachi Village - Uthiramerur Taluk -
Thiru. R. Giridharan S/o. Rajendran Submission of
Mining Plan for obtaining Environment Clearance -
Mining Plan Approved - Regarding.

Ref: 1. Application for Rough  Stone/Grave  Quarry
permission preferred Thiru. R.Giridharan S/o.
Rajendran, No.12/113, 1°t Main Road, Moogambigai
Nagar, Sikkarayapuram Extn., Gerugambakkam,
Chennai - 600 128 dated.20.03.2020.

2. G.O. Ms. No. 79 / Industries (MMC 1) Department
dated 06.04.2015.

3. G.0O. Ms. No. 169 / Industries (MMC 1) Department,
dated.04.08.2020.

4. G.0O. Ms. No. 208 / Industries (MMC 1) Department,
dated.21.09.2020.

5. The Assistant Director, Geology and Mining,
Kancheepuram, Precise Area Communication letter
No.47/Q3/2020, dated.20.10.2020.

6. Mining Plan submitted by Thiru. R.Giridharan S/o.
Rajendran, No.12/113, 1 Main Road, Moogambigai
Nagar, Sikkarayapuram Extn., Gerugambakkam,
Chennai - 600 128 in letter dated.07.11.2020.

5K 5K 5K K K K K
In the reference 5 cited, Precise Area has been Communicated
to Thiru. R.Giridharan S/o. Rajendran was directed to produce the
mining plan for approval and to obtain Environmental Clearance from
competent authority for the Rough Stone & Gravel Quarry in S.F.Nos.
367/1 (0.08.50), 367/2 (0.20.00), 368/1G (0.26.00), 368/1H
(0.11.50), 368/11 (0.12.50), 376/1 (0.29.00), 376/2 (0.12.00), 376/3



(0.33.50), 376/4 (1.15.00), 376/5 (0.09.00) Over an Extent of
2.77.00  Hectares in Edamachi Village, Uthiramerur Taluk,
Kancheepuram District for a period of Ten years.

In the reference 6" cited above, by Thiru. R.Giridharan 5/0.
Rajendran, No.12/113, 1* Main Road, Moogambigai Nagar,
Sikkarayapuram Extn., Gerugambakkam, Chennai - 600 128 have
submitted three copies of Mining Plan prepared by the RQP, for the
Rough Stone & Gravel Quarry in S.F.Nos. S.F.Nos. 367/1 (0.08.50),
367/2 (0.20.00), 368/1G (0.26.00), 368/1H (0.11.50), 368/1I
(0.12.50), 376/1 (0.29.00), 376/2 (0.12.00), 376/3 (0.33.50), 376/4
(1.15.00), 376/5 (0.09.00) Over an Extent of 2.77.00 Hectares in
Edamachi Village, Uthiramerur Taluk, Kancheepuram District and
requested to approve the Mining Plan.

Now in the reference 6" cited the lessee has been submitted a
Mining Plan prepared by RQP with a request to approve the same for
enhanced production of Rough Stone and Gravel Quarry S.F.Nos.
367/1 (0.08.50), 367/2 (0.20.00), 368/1G (0.26.00), 368/1H
(0.11.50), 368/11 (0.12.50), 376/1 (0.29.00), 376/2 (0.12.00), 376/3
(0.33.50), 376/4 (1.15.00), 376/5 (0.09.00) Over an Extent of
2.77.00 Hectares in Edamachi Village, Uthiramerur Taluk,
Kancheepuram District. The Mining Plan has been prepared for the
production of 52,288 M3 of Roughstone and 6,528 M3 of Gravel for a
period of five years.

The Mining Plan has been verified in detail and found that it has
been prepared in accordance with the guidelines / instructions issued
by the Commissioner of Geology and Mining vide letter in
Rc.N0.3868/LC/2012 dated 19.11.2012.

Therefore in exercise of the powers conferred under Rule 41(2)
of Tamil Nadu Minor Mineral Concession Rules, 1959, read with G.O.
(Ms). No.79 / Industries (MMC 1) Department dated 06.04.2015, the
Mining Plan is hereby approved subject to the following conditions.

Part-I

(i) The mining plan is approved without prejudice to any other Law
applicable to the quarry lease from time to time whether such laws are
made by the Central Government, State Government or any other
authority.

(i) This approval of the mining plan does not in any way convey the
approval of the Government in terms or any other provisions of the
Mines and Minerals (Development and Regulation) Act, 1957, or any
other connected laws including Forest (Conservation) Act, 1980, Forest
Conservation Rules, 1981, Environment Protection Act, 1980,



(vi)

(vii)
(viii)

(ix)

(xi)

Explosives Act, 1884 (Central Act IV of 1884) Minor Mineral Concession
and Development Rules, 2010 and the Rules made there under and the
Tamil Nadu Minor Mineral Concession Rules, 1959.

The mining plan is approved without prejudice to any other order or
direction from any court of competent jurisdiction.

The validity of the mining plan is co-terminus with the lease period.
Quarrying shall be done in accordance with the approved Mining Plan
and that the mining plan is approved without prejudice to any other law
applicable to the quarry lease from time to time whether such laws are
made by the Central Government, State Government or any other
authority.

If anything is found to be concealed as required by the Mines Act in
the contents of the Mining Plan and the proposal for rectification has
not been made, the approval shall be deemed to have been withdrawn
with immediate effect.

If any black granite deposit found in the applied area during quarry
work the lease granted will be cancelled as per Rules.

eflstoTmoTCIL Lsumiss EThé@ CmGa 2 srer syifl o staumil Hiblsmsy UmbGUTEE L sTetoresiT.37 1,
372, 373-60 ereuelly oybrumhsdT QElwssm g Gugud 50 BLLi urgismiy
@ QeualafN’H urmoflsg) Gaumfiusmfl Qeiwiu GCassGIo.

eNeBETEmITOL  LVAISEHRGERSE @G JMLHSISTIT SOMIGSS UDDGUTSE U
sTenor.369 @UsusHevetr steuells wrmsRsT QEiwmos Lflufls o arsmanGm urtoflés
Couetmr®in. Gueyd @UUEHnE 10 VLt urgsmy Gl Caeafefl ()  @sumfiussi)
GawiuL Geussor(hi.

efletsT6naTLILI LisVrhies (ThEIS EThé @ SlpdGa Lisv 6TstoT. 258 (&b 274 6USmIT JIenLOThSISTeN 6TL &S
FYSHHOGHT(HSEHS G, Cusyid CLissTH Kaddld 9 uSGa psiulp LssTs. 379 seps
BOGST(HSGET 6TeoT 2 eengmer @UUsrsaflsner sTeuals wIMGo&EsT Gaimosy L blullsy
o gremeun G urmofée Geoustr(hin. Goayih @)ausy sTeutT.379—6nesT ;L gl jaTem eSletoTeooTUILG Li6y
st &611.367/1, 367/2, 376/46g 60 Lt urgsmiy @l Qeuaflall (B &bl Geusdl gmus )
@eumfliusoefl Qeiwiue. Geustor(HLd.

aflstorenoTiIn Lie 6T60or.376/1-60 QgetrGLondlsimhg) sl Syé@ sufluns @smmbs leTer s
sl Qeodlmg. e @ GE85me APRIEGUSNEWPST ISDMUL GalsTHID 6T6Tm
Butsememy s, @esmauGusy urgismiy @entGlasfl 50 Bt el tul® @sumfiiuemf)
GElwuL. Geustor(Hin.

Part-11

(a)

Encl:

AP -
Two copy of Approved Mining Plan ("/0 e

Copy to: B W 10 E

1.

There are no minor mineral quarries exceeding an extent of 25.00.0
hectares in total within a radial distance of 500 meters from the
periphery of the applied fields. (

1

Assistant” Director,
Geology and Mining,

A& Kancheepuram.

Thiru.S. Suriyakumar, M.Phil., F. C‘é PGDBA, x}!,_(
Recognized Qualified person, %
No.3/216, KSV Nagar, narasothipatti, //7*»
Salem District. VA
The Director of Geology and Mining,
Chennai-32. (with AMP).



PROWIEDINGS OF i COLLMOIGE OF ANNA DIBIRLCE AL
BAICHL U N

PREESHT THIRUY Ko RASAUAVICLAR, L As 5.7

-1 Ol
To&iﬁ/s /% Dated |1 06,97

e s ——

Subs Mines and Quorrios = Anaw Dielriet - Uﬁhire
Talul: - Lunnavadon Villege - S&0.122 (pact
Quorzny No.2 oxtont 5400.0 “Roctaros = leam @:’am'ed
to Thiru Rajagopsl Reddiyerr ardors isewod .

Anng Dighelot Gazetto Yo.5 dated ?3 4697«

Tonder Appliosdion roceiwd ron Thinu S.

Aajagopel Roddlyar dated 1845497,

This offico notice Rea E‘v*n no. dated 16.5.97.

Lotter rocnived from Thire 8. Rajagenal Reddiyar ¥
dabed 2845 9T

Ropds

PO =
e

+ N
® @

4 & & »

Qi Dy

In tho meforenss Igt read ehowm, the tendor cum
euehion ware confuctod under subeulo (1) of rule 8 of Tamil Nedu
Hinor Minorel Conconsion Rulew 1959 for leasing muk of quarrying
righes Qf moush stone for a povdod of § yemre in tho Covernmont
poramboke lands loostod 4o Tvidromerwr ¥ alulc, Snna Digtrict,

In the veforence 2nd road sbowe, Thizu S, Rajagopal
Beddiay hes proforrod topdm epplication for the grant of Querrying
rizhd for rough plons over en oxtent of $5.00,0 hectaren, in Bio.
5

122 (pert) Quarey Moo 2 of Rvnnavelican Village, Ubhirerorus Taluk,

and o is only applicant for tha above tonder,

The azovat of fea 1,00,000/= (Rupees ons 2akh enly)
quoted as leam amovnt for tio enjoyment of loase period by Thiru B,
2adnsopal flcd«liw.‘“vac found o be ressonablo andhy wao deolared as
tho h-J.ghpﬂt biddor for tho abowo paid rough gbone quarry. o has
remittod a i of e 25,000/« boing Hmnost Horoy Doposit and 4056

off tie bid amount of e 25,000/« ap o suoceoeful bidder .,

FI.0,



In ¢the »oforonce 3»d road ebove, conmnt was
givon to grant quarry lease to Thiru 8. Rajagopel Reddiar and
ho was Cactunmd dizoctod to remtt the balance amornd mf.d othor
chémg,iws and X has fulfilled the gaxe ag deteiled balo;r;-‘

coTTETTEEmoTEETEEEOET Date of
51 8o, . Dotails Anount Romittanee bank/
. - Troasury.

o we ER eN WS o M ae R em eh SR R e WO SR AR e e PR AW ) S me T e e e wy YT A e S

1. DBalane loase amount Bse 50,000/ = gt SBI Kanchipwan
) C X datod 28.5097

2, Avea Asseasment Mo 250/ = u

3. Socwrity Deposit " Res 10,000/~ "

M. 604250/~
Henee, quarry loase for rough stone is heveby granted o
Thiru 5. Rajagopal Roddiar residing ab Karikili village, Nelwoy post,
Naduwrantagen Talue for quarcying stome in tho suevey ficld mentioned in

para 2 above far tie paciod of § vears from [9 «0641997 to |Q 06,2000,

-

subject to Ul conditions stipulated in the Apdendir ead in v loase

2

pgrocmat doed. Secides Lhe lensco s!':oulaq:ay'-"soi.1:”.0::0:,7 fee ar doald rent
whiclhover is nore in moepect of _‘tb«a actual quentity of tle mincral
romoved a7 conounod ab the ratés resaribed from tsr 0 Sime in
Appendixz IT wder WIMMCR 1959 during $ho lease poriod.

Thiru 5. Rajogopal Reddiar i bereby infarmod that ho
should quarry rough piono umd for producing jollies for buinding
congiruction and road motal vwrposa and he should nod quarry any
rough stones or alobp or any othor form of gtone oitlor for axport
purpore in the form of raw blogke, alebe oteo. or far uwse in a

eutting and pelishing industey with leoasd out arang.

PO,



01300‘

Ho 10 aleoo dnfermd that bho chould got the
axoutod loase doed ropistored in Hho concerned cub-registrar’ e
ofMa ab e om cost within 30 &aysé from tho dato of axeeution

of leaw deods

Aqy feiluro to comly with the conditiont appendod
to thio oodor av lonoo doed comditions e tke provisions of Temil
Hadn Minow Minorsal Conesssion Rules 1959 will leal 4o cencwllatlon
of the loase »ight wranted to Wim end furthor wrocedings will

Do tawen in acegedanco vith the existing rwles in fares uader Temil

Wadu Minow Mineral Concesalon Rules 1959.
O( C L//

DISERICT COLLECTER ,
%Lﬁ u%f &
Tcﬂkm CE Qut)'c\%ﬂm\ facany o,
Sw - Rame R oLCCL¥}7 L/ﬂ/)&‘oﬁq
W\yu,\w:l\' e ’ \
welvey Joost, |
‘\\O\C\}M\MO\agL’vm (Wu\u\\q .

Copy to thn Ravonw Diviaional Officer,

Copy 4o tho Toheildar.

o B
! DE &8 ’3”';&@EIDT]
on ‘\‘]\‘3 ?7




064 .

(6)

Tha blosting should bo emeriod oub in dey timo only in
botweon tho howrs of cun sob end ewprlen.

The losmeo should bo in poswowpsion of explosive licence
from the eompodont muthority for emrryics on mueryiog

oporation.

o lesseo should obbein docpabeh slipe duly effixed
with erown ool and facsimile or the Deputy Director of
Goolopy and Mining, Kenchinurenm, Any iransportation of
Stons /Chalizal /Bive lotal without despatch elipe issued
by the suthorities vonceraed will be treated as 11lield
and acbion will be taoken as por rules.

Tte lepsoe should maintain o register sbout the igsve
of numbor of dompabeh olips for cach and every day ab
the pits moubhe

The legsee phould submit to the Depuby Director of
Coology aad Mining, Kanohipumran a monthly relirn shoding
the nuwber of workers employed in the quarry and quantity
of mineral onarpied mnd teansported in tarmg of lasry
loads every month bofore Sth of tho sucotediang monthe

Tre loamg for vemoval of stose will be cancellod
whenever sny 111iclt quetiying m’%en‘spart of stone/blme wetal
cnellced 1o dotocted. o

’ ‘ __ C(C e /\C \\)/'f'/\’_c;w\



PROCEEDINGS OF THE COLLECTOR OF KANCHIPURAM DISTRICT
@ KANCHIPURAM
Present:- Thiru R.Venkatesan, I.A.S.,

Rc.1264/05-Q1 Dated %-8.2005.

Sub:- Mines and Quarries — Kanchipuram District -
Uthiramerur  Taluk -Kunnavakkam village -
S.N0.122(P) - Q.No.3 -Extent 5.00.0 hects - stone
quarry sale in Tender cum Public Auction conducted
on 22.6.2005 - highest bid / Tender amount offered
by Thiru D.Siva bid amount remitted -
sale confirmed - orders passed.

Ref:- 1.District Gazette No.9 dated 3.6.2005.
2.This office Rc.1264/2005-Q1 dated 23.6.2005.
3. And other connected records.
-X-X-X-
Order:-
In pursuance to the District Gazette Notification No.9

dated 3.6.2005 the stone quarry in respect of S.N0.122(P) over an
extent of 5.00.0 hects Quarry No.3 at Kunnavakkam village,
Uthiramerur Taluk was auctioned in tender cum public auction
conducted on 22.6.2005 for a period of Ten years after due publication
in Kanchipuram District Gazette No.9 dt.3.6.2005. Thiru D.Siva
s/o.Devaraja Reddiar has offered highest tender amount of
Rs.8,20,000/- .1t is considered that the lease amount offered by him is
reasonable and the highest bid amount offered by him was accepted.

The successful bidder has remitted 10% of the lease amount of
Rs.1,05,000/-dt.22.6.2005 and also remitted the balance 90% of the
amount of Rs.7,15,000/-

Therefore, the quarry lease for stone in respect of S.No0.122(P)
over an extent of 5.00.0 hects.Quarry No.3 of Kunnavakkam village,
Uthiramerur Taluk is hereby granted as per rule 8(6)(b) of
TNMMCRULES 1959, to Thiru.D.Siva s/o.Devaraja Reddiar residing at
Thottanaval village, Uthiramerur Taluk for the bid amount of

Rs.8,20,000/- (Rupees Eight lakhs and twenty thousand only)



for a period of Ten years commencing from the date of execution of
lease deed subject to the conditions stipulated in the appendix and in
the lease deed agreement.

The successful bidder should pay 10% of the lease amount as
security deposit and produce stamp paper for execution.

Under the provision of rule 8(10)(b) of the Tamil Nadu Minor
Mineral Concession Rules 1959 the highest bidder shall also pay the
seigniorage fee or dead rent whichever is more in respect of the actual
quantity of the mineral removed or consumed at the rate prescribed
from time to time in appendix-II to the rule. Besides , the lease
amount and the seigniorage fee or dead rent, the lessee shall also pay
such other levy as may be prescribed by the State Government from
time to time. In the event of failure to pay the above amount the
lease shall be liable for cancellation on that account.

Thiru D.Siva is hereby informed that he should quarry only stone

to be used for producing jellies for bui'lding construction and road

metal purposes and he should not quarry any rough blocks or slabs or

any other form of stone elther for export purpose in the form of raw

| blocks, slabs etc or for use in a cutting polishing industry in the
leasedout area.

He is also informed that he should get the executed lease deed
registered in the connected sub-registrars office at his own cost within

7 days from the date of execution of the lease deed.



N

2

Any failure to comply with the conditions appended to this order
or lease deed conditions or the provisions of the Tamil Nadu Minor
Mineral Concession Rules 1959 will also liable for cancellation of lease
rights granted to him and further proceedings will be taken in
accordance with the existing rule in force from time to time.

Encl:-Special Conditions:- @
e @¥

Coll zor/
To ] P /

Thiru D.Siva,

S/o.Devaraja reddiar, i

Thottanaval village, )/ O .

Uthiramerur Taluk " X, %_)'gog
)ﬁw oy

Copy to the Tahsildar/Uthiramerur,
Copy to the Revenue Divisional Officer/Kanchipuram.
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PROC S Lan. s BF 1i 2 COLLEGTOR OF CHENGALPATTU MGR [0 T
AT KANCHIPUHRAN '
JENT THIRUGPGRAMA MUHANA FAD LoAuS.y

” " , i 6
w2027 fun U g Duted _;;gf“}ﬁiu

YT e -

Suby YINCS-AND QUARRILS = Changulpa%t?ugﬁ%
Jistrict = Uthira v
‘Pﬂlaéwdr'm thir m&fffﬂge - S.Hu.1?f
odeae®r8%00,0  Hts Highest <biuy”
teorad by Thiru. D.SHNEH SRINIVASEE

loase granted - orders igsued v

Read. shengalpattu MGH District Gazettun”. 1%

Jated 30,09.1995,

Tender application 1=«
from Thirue. D.orinivasan

3)This office RC 2027 /95 43 zi.
11012 ,1995.
ﬂ::trli:

......

1t

ORDER ¢ >
In tha ref.ist read abova,
closed tsnder Gue tations were cellsd for to leasi cut

quary: " rightz of Rough stone Porx a period e85~

yEEEs upto }3,03.2000 in tha fovernment poran:L<9
land  yeswced in ythiramerur Taluk, Chengalpestiv @

Jiaraook
:in,the.raferanCe Znd raad UlovG;
fnire D.SRINIVASAN residing at Thotta Neval village,
hes p- ‘vred teiJer application Por the grant of (-t
rigint " Rowgh wtonas over an extent of 5.00.0 Xxs
Hactoves fn SeNT. 164 of Palesuaram vge, UTR
another

Tuluk,uiong uith / persong.

The amount of R&.,52000 [/ - (Rupess
Piftty two thousand only)
par cooant quoted oy Thirue D.orinivasan’
Uil Peus, tu by ocosasonabls and he was declared as ths

highet Hiddor “ve the above ssid vough stone quailiy .

Fe b, (ewittod o sum of Rse 13000 W- baing EM.U.
s 1500/~ being preliminacy expunsey,

Ir the referencu Jdrd ¢ reed abov.,
Comsent wos gluui to grunt'quurry Losse tu VThiru,

D.5Srinivasan and he wes Jirectod to vemil

-
Vorsd

a = o



Neyaunt Date of ranittedca

S1.NO. Jeta)ig ~

37,5000 - 581, Kenchipuram dt.2.01.196

1) 3/4 th leasa ancunt s
ity v 250000

Rs.  5,200,00

2) Aruve assosassnt -do-
3) Security Deposit

4) Non Judicial staup
paper fis o

-do-

4,025.00

,
Hence, quarry lease for

rough stons §s hereby granted to Thiru. D.SRINIVASAN
S/a Devarajalu ragsiding at Thotta Naval villege
Salovakkan vie \X3xwge,Uthiramerur  Taluk

Changalgattu MGw District for gt rrying rough stons

in the survey “ield guated din peoa 2 sbove
t he »
For & period =-----=-= Coum 2- 04 1996 to
31.03.2:.00 subject to the conditions
stipulaied .n fhe Appendix and in ¢je lease 2gTEEMEnt
Besices ’
dasde wRet the .lesses should paythe lease

smount With an enhancement of 204 of the

oreviou: ysar kgase amount for thegubsequent
ears of the leasg ,Pericd onm o before 16th day of March
ol BUEry ye€arloe

.

Thitds O.SRINIVASAN -
is hersty infurmsd that he shuuld guarry oniy

Rough stone used for producfing jellies apd
construction

for building/anu rosd metsl purponses and ha
should not gquaryy &ny cough stame blocks or

slubs 01 @ny othec Forim of stone aither for
export purpose in tho form of raw blocks,

slab etc,, or for use in a cuttivy and

polishing incdustry,in the loart ' out aras.

He is also informaghtheat he xk

should it tha executed lense deed Feglatered
in the concerned Sub-Registrar®s ol'fice at
ost wicsnin 30 deys From ihe date of

his owvn

. sxecuticn of the jpase deedg




Owarlo

‘ny fajlure to comply with the
conditions appendud to this order or leoase deed
conditiong or the provisions of TNMMCRules 1959
Wwill lead tg cancullation of the lpasa right grantou

Lo him and Purthar proceedings as par TNMMCRules §9%,

N

o/c ,/4ilQL
L , | DISTRICT COLLECT i
//’%/ ) - V Vo
T = - A\ e
B p e |

Thiru.D.SRINIVASAN, .
S/0 Thiru. Devarajalu Reddiar,
Thotta Naval village,
Salavakkam Vida,
Uthiramerur Taluk

C!.Apy Lo Ui Tahsilmr, Uthiramerup
Copy to it Sub=Cul .ector,

devenge Diviaional Ofticay,
Kanchipgran,



K ED

Proceedings of the collector of Kanchipuram Pigtrict at
\ \ o !

Kanchipucame

v . -

~—/

Present i~ Thirn N SUKUMARAN ,LeA.Sap / { }

\

Re . 2027/95-03 : Dt.10,6.2000,

Sub:- Miftes and Qusrries - Uthiramerur Taluk =
Paleswaram wvilla.e =~ S.No. 164 - Lxt.5,00.0 hect.
Pender cum sale - D.Srinivasan, Thottanaval =
extension of pericg of leasse upto 1.2.2001 -
erdexed, N f

Refi~ 1. This office Proc.2027/95 dr.2.2,98.
2. W.P.5343/2000 in WMP.No.B797/2000 dt.

1042000,
3, Doy connected racOrds.
’ \
- , ‘ ; o e I e
i D - pon
E(.a-\- !'.'. . :

‘Phign D Srinivassn, of Thottanaval village,
sriperumcudur Taluk, wes the successful bidder in the sale of
guarry-in 5.¥0.164 measuring 5,00.0 hect in Paleswarsm
villace, Urhiramerur Taluk for the highect kid amount of
Be 52,000/~ for the period ending 31.3.2000.

The lessee has f£iled & writ petition in the Hon'ble
Hichcourt witnh a prayer to direct the respondent to permit
the petitioner to carryon quarrylag operat.on and transport
cre minéral on his own cholce for the full term period of
five vears upto 1.2.2001.

The Hon'ble Justice in hls WP.NE.5543/2000 and

WAPLI0.3797,77000 dt. 10.4,2000, has ordeced fhat the
t\ P N

resoondzat shall take approoriete steps for the extension

’;"‘j‘: Yy

lease meriod. The seicnlorage fee etce will be

collecced for the extended psriod from 2.2.96 to 1.2.2701,

In pucsdaence o the (1igh courts order, the lesse for
Ll omplod from 1.4.2000 to 1.2.2001, 38 extended sukject
Lo the peyment of lease amount and other churges, loclusive
of eeiin orage fee as introduced in rule 9 (a) (Q1)(k) of

Tamndl Dadn Minor Mineral Concesslon Rules 1999 as detalled
below. '



(€}

— 2 -

1) Lease amount + 20% entanced  _ 1.08. 199/~
lease perjod 1.4. ?OOO o P /

l LA .2001 -
\ v . . \ - ’ :
zjiﬁéCUfiuy deposit 10,820/~
. . 3) Arrears of lease amount C 284/~
~ 4) Area sssessment 500/~

5) Interest for the belated

peyment of the lema& amount
e R 3045 *: 1144) | K g St 4,189/~
6) Seignicrmge fee %. 100/ p@f
. dorry dead . kefore the

minecals are mined and moved
. on-valid rermit to ke - -

okbtained ir sdvance. -

In addition o the above, the lessee is directed
to execute th@ supplenental lease agreement 1mme*iuuely.

. All other conditions will apply, as: peL ‘the
lease deed to ke executed. The lessee is informed thag

the leazse period shall, n?t ke extended beyond 1.2.2001,

(I
\ o

ettt a S Sd/=h.Bukumaran; .
Collector.

/By ordexr/ ) : .
' ‘ ‘ ) - s
'é/\: P S —— >1 - S e ST
Tor COllO(? I

i\i"‘)r] } B . “« -
Thiru ).w;r]nﬂm sar, M}H : e .
Thottanaval vJ.Hruw» o
Kunnavakkam posty : b

To

vopy to thnildnr/Utnirauwrun.

. COpy ta Revenye Plvi,i mal Oificer/ Kanchivuram,
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Slmwngl. Qu gaggeor sl Lsterd. Al SLen ., o el @b,

sugheumit - Gasm e m” dui, LA 1nDEOD R85 HI6HD.
N, anitehefh o, V

16.8.4248/2020/ 91, e 28.07.202

IR
Quagnsi  seflomiseynd — @onflaeyd - wiehAdn mrsuc e
o GHaAGHT el - Qb7 nGavevaugn  dlymoin

yiQerur  yso  stawt 106/1 wgony 0.20.5  syfiei. 166/2 uginy
0810 iy wmgnn 1663 uginy 0.40.5 g gy Guangs
siovgpenn  1.42.0 Qo_md@Lit mlsvmismst - sigmgess  HMHEs
‘@neusy Qe eihdEs (w0 @il g
. SNsBIeT & QuonCunaler  simiuanim @ 5hmema o o
upnisd  Canlug - Mldems  IeiigEn - Clpi i,

utismeu 1) eulum ud, o SSGdmt  sldbing b5, 20982020/ 5]
wan.23.12.2020.
2) ahmot Qung weasst, Qb.73, wiGvmsugd  alymoL,
92 HH0WIT eu'Lld sTeusTSM gy st | 7.00.2021.
3) eulinl dwi, o SEHCuimT yPldams 6. 20982020/ 9
wei.16.06.2021 wmmn 23.07.2021.

Kokkokk

&nghdlypn wreul L, 2 SSGwimT alLm, 673 LiGamvamd sl Lsi6lF
yo asE 166/l wgty 0.20.5 gfed, 1662 upiy 0810 gisd womd 1665 upiy 0405
giah s Quids avsemd 1420 G2 p&CLi Bhumesalsd &gy s&Esn | Blyisus
Qa'ly siheae (a0 Gutfl mnss) Slm. Sy &/ Quynlppaisl asiuaT G SSHms
o Mo eumasd Csrfug Qsmiiute o SaGumT ol dui utima 260 STgEi
BYBHHIN  NdEmE  agiAuDNSTmES  QASILABS  seib D smaulme st mLammy
QpMalld 38 0 s Semss.

we i B, SfSan  H/QuInGgnSeT seruatt Qi 12113, l-sug  GQuouls
Cony. fpsnifms mef. Edsymugpn  olflay,  Clasinuibasw Caaisma-000128  sisim
waufliss  adldhg  undoni.  ugisni  Gddema  Cwilusi UCLT 6ol
65651 5 FHLD @m. 73, UTGELATORULD &lymod 501 35 SeNIRTUIY SPSIL ATy
&l &V 6T B,

stemi | T @iemer | uCun sisd wpmd oCngni Quui

g eiew | oy | Biemer

oL | UGBS |
‘ |
| !

616651 i - .
‘ iar 11()6/1 0.20.5 10.26 ucem stewt 473,
2 flpa’!@mﬂ ‘ 166/2 0.81.0 | 1.00 [.M/S VUAY MINES
| 2. Qugmtonsi OERY GMGF &

3 Qe | 16653 0.40.5 | 0.50

(M/S VIJAY MINES — lnyjousatehdblaal Lmi soiit)

Qunggth | 1.42.0 | 176
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Qg Cunibasnsd yminGundig oo st 165/- 7
MG | S.Swi s UiQEd Beomist (v s 1721, [T21F,
17228 3 172/2D
Osng | Codsans yowbmae
{ &

Gy LeoIBEEE HITE SOmNmaT afeugid lsaiteu(m o)
Spd, | @mogani ymiQai Moo (o sen 169-) esiefuis (a) umiQan
oo (1o e 168/1), amsien dlmojomat ysQF Beon (L sew
168/2) oo sl (o) ysi@at o (o stami 167/1)

Guopug  yosissnm  1vdeaileme  Qaisaln Cumuy  Busissmeama  sworm |0
S S@EGW  Cwsors  SpuuTE o st e dgno  allenpensmulst  fgsuld

Qs Mwsu s &)

LMISTT - Sy &fiGie  sauui  soGutf ywuss GsHmas o flon  CanmHn
usv  ersidgar  166/1- 0,205 gied, 1662- 0810 e wpmd 166/3-040.5 gied e
Qs slavggemn 1420 Q2 pa&eLi  Bhusissman g‘;]@.@umﬂ &/QUBIEIT  TELauT
Cumilg  BomIBsMs0 166/1- 0.20.5 gien Boddsmsr  Slmwdl0GwsgT
&Cu  palld@u  seuafl fimhal  FTvMTGESD  F1T USuTeT  JAeYeIOESB  IJpousw
sew. 1722019 mu6n26.02.2019-sig  ugley  Qedwiu’s  Quig  SETy  pousw D
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Annexure - 16

The Photograph showing at the time of Inspection conducted by the Joint
Committee on 18.10.2021




